
Sr.No. Court District Case No. Advocate

1 Amritsar Nil Nil Nil Nil Nil Nil Nil

2 Barnala Nil Nil Nil Nil Nil Nil Nil

3 Bathinda Nil Nil Nil Nil Nil Nil Nil

4 Faridkot Nil Nil Nil Nil Nil Nil Nil

5 Fatehgarh Sahib Nil Nil Nil Nil Nil Nil Nil

6 Fazilka Nil Nil Nil Nil Nil Nil Nil

7 Ferozepur Nil Nil Nil Nil Nil Nil Nil

8 Gurdaspur Nil Nil Nil Nil Nil Nil Nil

9 Hoshiarpur Nil Nil Nil Nil Nil Nil Nil

10 Jalandhar Nil Nil Nil Nil Nil Nil Nil

11 Kapurthala Nil Nil Nil Nil Nil Nil Nil

12 Ludhiana Nil Nil Nil Nil Nil Nil Nil

13 Mansa Nil Nil Nil Nil Nil Nil Nil

14 Moga Nil Nil Nil Nil Nil Nil Nil

15 Pathankot Nil Nil Nil Nil Nil Nil Nil

16 Patiala Nil Nil Nil Nil Nil Nil Nil

17 Rupnagar Nil Nil Nil Nil Nil Nil Nil

18 SAS Nagar Nil Nil Nil Nil Nil Nil Nil

19 Sangrur Nil Nil Nil Nil Nil Nil Nil

20 SBS Nagar Nil Nil Nil Nil Nil Nil Nil

21 Sri Muktsar Sahib Nil Nil Nil Nil Nil Nil Nil

22 Tarn Taran Nil Nil Nil Nil Nil Nil Nil

23
Chandigarh Nil Nil Nil Nil Nil Nil Nil

Form 1 (Punjab)
List of cases e-filed during the month of December, 2024

Petitioner Name 
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Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate Date of Registration

Amritsar Nil Nil Nil Nil Nil

Barnala Nil Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil Nil

1 D&SJ, Faridkot Court No.1 CJ(JD), Faridkot Court No.13 CS/915/2024 State Bank Of India Vs Gurmeet Kaur and another R.S.Kakkar
30 Oct 24 2 Dec 24

2 D&SJ, Faridkot Court No.1 CJ(SD), Faridkot Court No.3 CS/972/2024 State Bank Of India Vs Kuldeep Kaur R.S.Kakkar
3 Dec 24 4 Dec 24

3 CJ(JD), Faridkot Court No.13 CJ(SD), Faridkot Court No.3 CS/973/2024 State Bank Of India Vs  Sukhwant Kaur R.S.Kakkar
3 Dec 24 4 Dec 24

4 ACJ(SD), Fairdkot Court No.7 CJ(SD), Faridkot Court No.3 CS/974/2024 State Bank Of India Vs Sukhdeep Singh R.S.Kakkar
3 Dec 24 4 Dec 24

5 D&SJ, Faridkot Court No.1 CJ(SD), Faridkot Court No.3 CS/1004/2024 Jaspal Singh Vs Sukhmander Singh and another Sunil Chawla
13 Dec 24 13 Dec 24

6 CJ(SD), Faridkot Court No.3 CJ(JD), Faridkot Court No.11 CS/1012/2024 Sukhchain Singh Brar Vs Iqbal Singh and another Sarabjit Singh Brar
13 Dec 24 13 Dec 24

7 D&SJ, Faridkot Court No.1 D&SJ, Faridkot Court No.1 CA/131/2024 Balkaur Singh Vs Hardial Singh N.K. Maheswari
13 Dec 24 13 Dec 24

8 D&SJ, Faridkot Court No.1 ACJ(SD), Fairdkot Court No.7 CS/1017/2024 Amit Gupta
17 Dec 24 17 Dec 24

9 CJ(JD), Faridkot Court No.11 CJ(SD), Faridkot Court No.3 CS/1018/2024 Shivam Medical Store Vs Indian Red Cross Society Sunil Chawla
17 Dec 24 17 Dec 24

10 CJ(SD), Faridkot Court No.3 CJ(SD), Faridkot Court No.3 CS/1020/2024 Inderjeet Kaur Vs Jagmit Singh and another V.K.Tayal
18 Dec 24 18 Dec 24

11 ADJ-II, Faridkot Court No.16 CJ(JD), Faridkot Court No.11 CS/1021/2024 Gagandeep Vs Harjit Singh alias Preet and others Sukhdeep Singh
19 Dec 24 19 Dec 24

12 ACJ(SD), Fairdkot Court No.6 ACJ(SD), Fairdkot Court No.7 CS/1024/2024 Punjab National Bank Vs Parminder Kaur Raza Deora
20 Dec 24 20 Dec 24

13 ADJ-I, Faridkot Court no.17 CJ(JD), Faridkot Court No.13 CS/961/2023 Deepinder Singh
8 Dec 23 23 Dec 24

14 ADJ-I, Faridkot Court no.17 CJ(JD), Faridkot Court No.13 CS/976/2024 State Bank Of India Vs Gurpreet Singh R.S.Kakkar
3 Dec 24 23 Dec 24

15 CJ(SD), Faridkot Court No.3 ADJ-II, Faridkot Court no.17 CA/137/2024 Ajaib Singh Vs Sikander Singh N.S. Wahniwal
23 Dec 24 23 Dec 24

16 CJ(SD), Faridkot Court No.3 ACJ(SD), Fairdkot Court No.7 CS/1047/2024 N.S. Wahniwal
24 Dec 24 24 Dec 24

Fatehgarh sahib Nil Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil Nil

Mansa Nil Nil Nil Nil Nil

Moga Nil Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil Nil

Patiala Nil Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil Nil

Sri Muktsar Sahib Nil Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil Nil

Chandigarh Nil Nil Nil Nil Nil

Form 2  (Punjab)
List of cases in which e-Payment of Court fees was made during the month of December, 2024

Date of e-payment of Court 
fees

Gautam Garg Vs M/S Shapoorji Pallonjiand 
Company Private Limited and another

Lakhvir Kaur and another Vs Chandan Rai and 
another

M/S Sunny Lifestyle Vs KC Avenue Private 
Limited and others



Sr.No. Court District Case No. Advocate Date of Registration

1 Amritsar Nil Nil Nil Nil Nil

2 Barnala Nil Nil Nil Nil Nil

3 Bathinda Nil Nil Nil Nil Nil

4 Faridkot Nil Nil Nil Nil Nil

5 Fatehgarh Sahib Nil Nil Nil Nil Nil

6 Fazilka Nil Nil Nil Nil Nil

7 Ferozepur Nil Nil Nil Nil Nil

8 Gurdaspur Nil Nil Nil Nil Nil

9 Hoshiarpur Nil Nil Nil Nil Nil

10 Jalandhar Nil Nil Nil Nil Nil

11 Kapurthala Nil Nil Nil Nil Nil

12 Ludhiana Nil Nil Nil Nil Nil

13 Mansa Nil Nil Nil Nil Nil

14 Moga Nil Nil Nil Nil Nil

15 Pathankot Nil Nil Nil Nil Nil

16 Patiala Nil Nil Nil Nil Nil

17 Rupnagar Nil Nil Nil Nil Nil

18 SAS Nagar Nil Nil Nil Nil Nil

19 Sangrur Nil Nil Nil Nil Nil

20 SBS Nagar Nil Nil Nil Nil Nil

21 Sri Muktsar Sahib Nil Nil Nil Nil Nil

22 Tarn Taran Nil Nil Nil Nil Nil

23
Chandigarh Nil Nil Nil Nil Nil

Form 3  (Punjab)
List of cases in which Electronic Service of Process has taken place during the month of December, 2024

Petitioner Name Vs. 
Respondent Name

Date of Electronic 
Service of Process



Sr.No. Court District Court Name Court No. Case Type

Amritsar Nil Nil Nil Nil

Barnala Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil

Fatehgarh Sahib Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil

Mansa Nil Nil Nil Nil

Moga Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil

Patiala Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil

Sri Muktsar Sahib Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil

1 ADJ Chandigarh

25 Arb 5

Civil Suit 1

Form 4  (Punjab)
List of total no. of cases randomly allocated during the month of December, 2024

Case Count (No. of cases 
randomly allocated)



Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate

Amritsar
Nil Nil Nil Nil Nil

Barnala
Nil Nil Nil Nil Nil

Bathinda
Nil Nil Nil Nil Nil

Faridkot
Nil Nil Nil Nil Nil

Fatehgarh Sahib
Nil Nil Nil Nil Nil

Fazilka
Nil Nil Nil Nil Nil

Ferozepur
Nil Nil Nil Nil Nil

Gurdaspur
Nil Nil Nil Nil Nil

Hoshiarpur
Nil Nil Nil Nil Nil

Jalandhar
Nil Nil Nil Nil Nil

Kapurthala
Nil Nil Nil Nil Nil

Ludhiana
Nil Nil Nil Nil Nil

Mansa
Nil Nil Nil Nil Nil

Moga
Nil Nil Nil Nil Nil

Pathankot
Nil Nil Nil Nil Nil

Patiala
Nil Nil Nil Nil Nil

Rupnagar
Nil Nil Nil Nil Nil

SAS Nagar
Nil Nil Nil Nil Nil

Sangrur
Nil Nil Nil Nil Nil

SBS Nagar
Nil Nil Nil Nil Nil

Nil Nil Nil Nil Nil

Tarn Taran
Nil Nil Nil Nil Nil

1 CHANDIGARH ARB/699/2020 Ravinder Rana(P), 24-12-2020 04-12-2024

2 CHANDIGARH ARB/1204/2018 Ravi Inder Singh(P), 20-12-2018 04-12-2024

3 CHANDIGARH ARB/28/2019 ANKUR MAHINDRO(P), 09-01-2019 04-12-2024

4 CHANDIGARH ARB/301/2018 VIKRAM JOSHI  Vs  DEPUTY DIRECTOR Bhupinder Ghai(P), 08-05-2018 05-12-2024

5 CHANDIGARH ARB/328/2016 RAKESH BHATIA(P), 01-07-2016 05-12-2024

6 CHANDIGARH ARB/485/2020 Rajesh K Sharma(P), 29-07-2020 07-12-2024

7 CHANDIGARH ARB/81/2015 D. P. Gupta(P), 10-04-2015 09-12-2024

8 CHANDIGARH ARB/389/2018 Varun Katyal(P), 02-07-2018 09-12-2024

9 CHANDIGARH ARB/174/2017 STATE OF PUNJAB  Vs  M/S DEEPAK BUILDERS GP(P), 24-03-2017 09-12-2024

Form 5  (Punjab)
List of cases in which Case Management Hearing was held during the month of December, 2024

Date of 
Registration

Date of Case 
Management 

Hearing

Sri Muktsar 
Sahib

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

DASHMESH AGRO EXPORT  Vs  PUNJABSTATE CIVIL SUPPLIES  
CORPORATION LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

PUNJAB EDUSAT SOCIETY  Vs  HUGHES COMMUNICATION INDIA 
LIMITED

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

HUGHES COMMUNICATION INDIA LTD  Vs  PUNJAB EDUSAT 
SOCIETY

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

AMARJEET KAUR  Vs  PUNJAB AGRO INDUSTRIES CORPORATION 
LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

THE PUNJAB STATE COOPERATIVE SUPPLY AND MARKETING 
FEDERATION LTD  Vs  HANSUNG INDUSTRIAL CO LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

PUNJAB STATE COOPERATIVE MARKETING AND SUPPLY 
FEDERATION LIMITED  Vs  MS GLOBAL AGRI SYSTEM PVT LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

PUNJAB INFRASTRUCTURE DEVELOPMENT BOARD  Vs  SPIRIT 
GLOBAL CONSTRUCTION PVT LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh



Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate
Date of 

Registration

Date of Case 
Management 

Hearing

10 CHANDIGARH ARB/560/2021 Ajay Sood(P), 13-07-2021 09-12-2024

11 CHANDIGARH ARB/523/2022 J.S RANA(P), 02-07-2022 10-12-2024

12 CHANDIGARH ARB/9/2024 CHANDIGARH HOUSING BOARD  Vs  BL MEHTA PROJECTS PVT LTD Deepak Malhotra(P), 04-01-2024 10-12-2024

13 CHANDIGARH ARB/596/2021 GOVT. PLEADER(P), 29-07-2021 10-12-2024

14 CHANDIGARH ARB/604/2024 ROHAN MARKANDA(P), 31-05-2024 11-12-2024

15 CHANDIGARH ARB/669/2024 Ravi Inder Singh(P), 23-08-2024 12-12-2024

16 CHANDIGARH ARB/673/2024 Vivek Kathuria(P), 28-08-2024 12-12-2024

17 CHANDIGARH ARB/370/2024 BY DAK(P), 22-03-2024 13-12-2024

18 CHANDIGARH ARB/940/2022 Raja Bhadur.S.Jain(P), 16-12-2022 13-12-2024

19 CHANDIGARH ARB/714/2024 AASHIM RANA(P), 07-11-2024 13-12-2024

20 CHANDIGARH ARB/369/2024 BY DAK(P), 22-03-2024 13-12-2024

21 CHANDIGARH ARB/887/2018 OST ELECTRONICS PVT LTD  Vs  PANJAB UNIVERSITY Dinersh K. Gupta(P),Anita ahuja(Ms)(R), 16-10-2018 16-12-2024

22 CHANDIGARH ARB/885/2018 SUBHASH AHUJA(P), 15-10-2018 16-12-2024

23 CHANDIGARH ARB/554/2021 SUZLON ENERGY LTD  Vs  KANDHARI BEVERAGES P LTD Vivek Kathuria(P), 05-07-2021 17-12-2024

24 CHANDIGARH ARB/557/2021 SUZLON ENERGY LTD  Vs  KANDHARI BEVERAGES P LTD Vivek Kathuria(P), 05-07-2021 17-12-2024

25 CHANDIGARH ARB/43/2019 Naresh S. Rana(P), 16-01-2019 17-12-2024

26 CHANDIGARH ARB/553/2021 SUZLON ENERGY LTD  Vs  KANDHARI BEVERAGES P LTD Vivek Kathuria(P), 05-07-2021 17-12-2024

27 CHANDIGARH ARB/555/2021 SUZLON ENERGY LTD  Vs  KANDHARI BEVERAGES P LTD Vivek Kathuria(P), 05-07-2021 17-12-2024

28 CHANDIGARH ARB/185/2018 GP(P), 21-03-2018 18-12-2024

29 CHANDIGARH ARB/909/2018 VISHAL SODHI(P), 20-09-2018 18-12-2024

30 CHANDIGARH ARB/95/2022 UNION OF INDIA  Vs  RAJA RAM AND SONS PVT LTD Kamal Kant(P), 18-02-2022 19-12-2024

31 CHANDIGARH ARB/580/2024 BALRAJ SINGH  Vs  SHYAM BIHARI KASHYAP GAURAV GAUR(P), 20-05-2024 19-12-2024

32 CHANDIGARH ARB/316/2020 RAJAN KUMAR CHAND(P), 04-03-2020 19-12-2024

33 CHANDIGARH ARB/193/2023 VINAY KASHYAP(P), 03-03-2023 19-12-2024

34 CHANDIGARH ARB/829/2023 J.K.GOYAL(P), 01-12-2023 20-12-2024

35 CHANDIGARH ARB/427/2013 15-09-2010 20-12-2024

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

PUNJAB STATE WAREHOUSING CORPORATION  Vs  VISHAL 
EXPORTS OVERSEAS LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

IMPERIAL HOUSING VENTURES P  LTD  Vs  G S DEVELOPERS AND 
CONTRACTORS P LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

DIRECTOR GENERAL  Vs  HUNGAMA DIGITAL MEDIA 
ENTERTAINEMT P LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

BALWINDER SINGH  Vs  THE LUDHIANA DISTRICT COOPERATIVE 
MILK PRODUCERS UNION LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

PUNJAB STATE INDUSTRIAL DEVELOPMENT CORPORATION LTD 
(PSIDC)  Vs  M/S PICCADILY SUGARS AND ALLIED INDUSTRIES LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

M/S PICCADILY SUGAR AND ALLIED INDUSTRIES LIMITED  Vs  
PUNJAB STATE INDUSTRIAL DEVELOPMENT CORPORATION LTD 

(PSIDC)

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

PUNJAB WATER SUPPLY AND SEWERAGE BOARD CHANDIGARH  Vs  
M/S VIRINDRA BUILDCON PVT LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

ANAND JAIN  Vs  CHANDIGARH  INDUTRIAL AND TOURISM  
DEVELOPMENY CORPORATION

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

M/S VIRINDRA BUILDCON PVT LTD  Vs  PUNJAB WATER SUPPLY 
AND SEWERAGE BOARD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

PUNJAB WATER SUPPLY AND SEWERAGE BOARD CHANDIGARH  Vs  
M/S VIRINDRA BUILDCON PVT LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

PANJAB UNIVERSITY CHANDIGARH  Vs  OST ELECTRONICS PVT 
LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

BAJWA GRAM UDYOG SAMITI  Vs  THE PUNJAB STATE 
COOPERATIVE SUPPLY AND MARKETING FEDERATION LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

STATE OF PUNJAB  Vs  M/S PATIALA MALERKOTLA TOLLWAYS PVT 
LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

M/S PUNJAB RICE MILLS  Vs  PUNJAB STATE WAREHOUSING 
CORPORATION LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

THE NEW INDIA ASSURANCE CO LTD  Vs  RN KAPOOR TEXTILES 
PVT LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

PUNJAB RICE AND GENERAL MILLS  Vs  PUNJAB AGRO FOOD 
GRAINS CORPORATION LTD

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

CHANDIGARH INTERNATIONAL AIRPORT LIMITED  Vs  M/S THREE 
VEE MARKETING PRIVATE LIMITED

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

EMMSON INTERNATIONAL LTD  Vs  PUNJAB STATE WAREHOUSING 
CORPORATION



Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate
Date of 

Registration

Date of Case 
Management 

Hearing

36 CHANDIGARH ARB/236/2014 MS DHILLON RICE MILL  Vs  GS BHATIA D. K Singal(P), 24-10-2013 23-12-2024

43 CHANDIGARH EXE/392/2024 EMTA COAL LIMITED VS PUNJAB STATE POWER HOUSE 25.09.2024 04.12.2024

44 CHANDIGARH CS/2/2024 OM INDUSTRIES VS INDO FARM EQUIPMENT 30.08.2024 04.12.2024

45 CHANDIGARH CS/19/2024 INDO FARM IQUIPMENT VS M/S ALL DAY PRODUCTION 03.11.2022 05.12.2024

46 CHANDIGARH EXE/560/2022 MUKUL BUILDER VS UOI 08.09.2022 05.12.2024

47 CHANDIGARH ARB/1816/2019 CHANDIGARH HOUSING BOARD VS KAMLADITYA CONS. 30.12.2019 05.12.2024

48 CHANDIGARH EXE/169/2024 M/S HARDEV SINGH VS STATE OF PUNJAB 18.03.2024 05.12.2024

49 CHANDIGARH MISC/484/2024 STATE OF HARYANA VS M/S GARG AND COMPANY 23.07.2024 07.12.2024

50 CHANDIGARH MISC/485/2024 STATE OF HARYANA VS M/S GARG AND COMPANY 23.07.2024 07.12.2024

51 CHANDIGARH MISC/486/2024 STATE OF HARYANA VS M/S GARG AND COMPANY 23.07.2024 07.12.2024

52 CHANDIGARH MISC/541/2024 STATE OF HARYANA VS M/S GARG AND COMPANY 23.07.2024 07.12.2024

53 CHANDIGARH ARB/613/2024  M/S GARG AND COMPANY VS STATE OF HARYANA 08.07.2024 07.12.2024

54 CHANDIGARH ARB/619/2024  M/S GARG AND COMPANY VS STATE OF HARYANA 11.07.2024 07.12.2024

Sh. Sanjay Sandhir AD&SJ 
Chandigarh

SH. ASHWANI KUMAR, 
ADJ CHD

SH. AMITABH TIWARI, ADVOCATE 
FOR DH

SH. ASHWANI KUMAR, 
ADJ CHD

SH MAHIR SOOD, ADVOCATE FOR 
PETITIONER

SH. ASHWANI KUMAR, 
ADJ CHD

SH. VIPUL JAIN , ADVOCATE FOR 
PETITIONER

SH. ASHWANI KUMAR, 
ADJ CHD

SH. NARESH S RANA, ADVOCATE 
FOR DH

SH. ASHWANI KUMAR, 
ADJ CHD

SH. VISHAL SOOD, ADVOCATE FOR 
PETITIONER, SH. S.S. BEHL FOR 

RESP.

SH. ASHWANI KUMAR, 
ADJ CHD

SH. ARUN KUMAR ADVOCATE FOR 
DH

SH. ASHWANI KUMAR, 
ADJ CHD

SH GOPAL SINGH ADVOCATE FOR 
PETITIONER

SH. ASHWANI KUMAR, 
ADJ CHD

SH GOPAL SINGH ADVOCATE FOR 
PETITIONER

SH. ASHWANI KUMAR, 
ADJ CHD

SH GOPAL SINGH ADVOCATE FOR 
PETITIONER

SH. ASHWANI KUMAR, 
ADJ CHD

SH GOPAL SINGH ADVOCATE FOR 
PETITIONER

SH. ASHWANI KUMAR, 
ADJ CHD

SH. RANJIT SINGH ADVOCATE FOR 
PETITIONER

SH. ASHWANI KUMAR, 
ADJ CHD

SH. RANJIT SINGH ADVOCATE FOR 
PETITIONER



Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate
Date of 

Registration

Date of Case 
Management 

Hearing

55 CHANDIGARH ARB/617/2024  M/S GARG AND COMPANY VS STATE OF HARYANA 10.07.2024 07.12.2024

56 CHANDIGARH ARB/618/2024  M/S GARG AND COMPANY VS STATE OF HARYANA 10.07.2024 07.12.2024

57 CHANDIGARH CS/42020 FRONTIER AGROTECH VS KATARIA BEEJ BHANDAR 17.08.2020 09.12.2024

58 CHANDIGARH ARB/553/2022 CHIEF ENGINEER VS AGGARWAL TRADERS 25.07.2022 09.12.2024

73 CHANDIGARH ARB/211/2024 DS CONSTRUCTION VS UOI 27.02.2024 09.12.2024

74 CHANDIGARH ARB/1035/2018 GOPI RICE MILLS VS PUNSUP 22.08.2018 10.12.2024

75 CHANDIGARH ARB/11/2021 VIKSON SECURITIES VS NEHA GUPTA 06.01.2021 10.12.2024

76 CHANDIGARH ARB/110/2020 MUNICIPAL CORPORATION VS M/S THARMAX LTD 28.01.2020 11.12.2024

77 CHANDIGARH ARB/546/2024 M/S ICONIC SPACE VS PUNAJB SMALL IND. 19.04.2024 12.12.2024

78 CHANDIGARH ARB/507/2022 AYAAN FOOD VS BURMAN 31.05.2022

79 CHANDIGARH ARB/757/2023 PUNJAB STATE WAREHOUSING VS SHIV RICE MILL 03.11.2023 17.12.2024

80 CHANDIGARH CIVIL SUIT/12/2023 SEALINK IMMIGRATION VS SEALINK IMMIGRATION 22.12.2023 17.12.2024

81 CHANDIGARH ARB/606/2022 EXECUTIVE ENGINEER VS DASM CONSTRUCTION 23.08.2022 18.12.2024

82 CHANDIGARH EXE 298/2023 VIPUL JOSHI 09.03.2023 02.12.2024

83 CHANDIGARH ARB702/2022 PUNJAB STATE CONTAINDERS VERSUS GATEWAY GURNOOR SINGH SANDHU 07.10.2022 02.12.2024

84 CHANDIGARH GROZ BECKERT KG VS VEE AAR ENGINEERS VIPIN KUMAR 21.12.2017 02.12.2024

85 CHANDIGARH CIVIL SUIT 13/2024 NIFD INSTITUTE VS. NURTURING IDES AMAR VIVEK 31.05.2024 04.12.2024

86 CHANDIGARH RAJ KUMAR SINGAL VERSUS M/S NH-7 PR REALTORS ABHISHEK VASHISTA 17.08.2024 07.12.2024

87 CHANDIGARH CIVIL SUIT 7/2023 TCA STEELS VERSUS BASSI TUBES ANIRUDH KAUSHAL 25.09.2023 07.12.2024

88 CHANDIGARH CIVIL SUIT 12/2022 OHM FOREX SERVICES LTD VERSUS COINSTAR MONEY  AK MALERI 11.10.2022 07.12.2024

89 CHANDIGARH CIVIL SUIT 8/2021 ASHEESH AGGARWAL VERSUS AGGARWAL FOODS VIKAS JAIN 16.07.2021 10.12.2024

90 CHANDIGARH ARB 1313/2019 MS MRG AUTO VERSUS MS AXALTAS COATING SYSTEMS SANDEEP SINGH 23.10.2019 11.12.2024

91 CHANDIGARH CIVIL SUIT2/2019 MS SOCOMO TECHNOLOGIES PVT LTD VERSUS RAHUL SHARMA AJAY  SINGH RAWAT 23.04.2019 12.12.2024

92 CHANDIGARH ARB 311/2023 STATE OF HARYANA VERSUS GF TOLL ROAD P.S RANA 09.05.2023 17.12.2024

SH. ASHWANI KUMAR, 
ADJ CHD

SH. RANJIT SINGH ADVOCATE FOR 
PETITIONER

SH. ASHWANI KUMAR, 
ADJ CHD

SH. RANJIT SINGH ADVOCATE FOR 
PETITIONER

SH. ASHWANI KUMAR, 
ADJ CHD

SH. ASHOK PAUL ADVOCATE FOR 
PETITIONER, MS RASHIKA 

ADVOCATE FOR RESP.

SH. ASHWANI KUMAR, 
ADJ CHD

SH G.C BABBAR, ADVOCATE FOR 
PETITIONER, SH RIKASH GOEL, 

ADVOCATE FOR RESP.

SH. ASHWANI KUMAR, 
ADJ CHD

SH. ANAND VARDHAN ADVOCATE 
FOR PETITIONER, MS SHIVANI 

GULERIA, ADVOCATE FOR RESP.

SH. ASHWANI KUMAR, 
ADJ CHD

SH. SATBIR KATNOIRA, ADVOCATE 
FOR PETITIONER, SH. SANDEEP 
SHARMA ADVOCATE FOR RESP.

SH. ASHWANI KUMAR, 
ADJ CHD

GP FOR PETITIONER, SH. AJAY 
SINGH ADVOCATE FOR RESP

SH. ASHWANI KUMAR, 
ADJ CHD

SH. VIKAS BALI ADVOCATE FOR 
PETITIONER

SH. ASHWANI KUMAR, 
ADJ CHD

SH VIBAV JAIN ADVOCATE FOR 
PETITIONER , SH RAVI INDER 
SINGH ADVOCATE FOR RESP.

SH. ASHWANI KUMAR, 
ADJ CHD

SH. MOHIT SAREEN ADVOCATE 
FOR PETITIONER, SH VIVEK 

KATHURIA, ADVOCATE FOR RESP.
13.12.2024,16

.12.2024

SH. ASHWANI KUMAR, 
ADJ CHD

SH. AJAY SOOD, ADVOCATE FOR 
PETITIONER, SH DINESH MAHTO, 

ADVOCATE FOR RESP.

SH. ASHWANI KUMAR, 
ADJ CHD

SH. PARDEEP SHARMA ADVOCATE 
FOR PETITIONER

SH. ASHWANI KUMAR, 
ADJ CHD

SH. SARTHAK GUPTA ADVOCATE 
FOR PETITIONER, SH ANKUR 

GUPTA FOR RESP.

SH RAJNISH GARG ADJ 
CHD

GATEWAY DISTRIPARKS LTD VERSUS PUNJAB STATE 
CONTAINDERS

SH RAJNISH GARG ADJ 
CHD

SH RAJNISH GARG ADJ 
CHD

COMMERCIAL 
SUIT 3/2017

SH RAJNISH GARG ADJ 
CHD

SH RAJNISH GARG ADJ 
CHD

TRADE MARK 
1/2024

SH RAJNISH GARG ADJ 
CHD

SH RAJNISH GARG ADJ 
CHD

SH RAJNISH GARG ADJ 
CHD

SH RAJNISH GARG ADJ 
CHD

SH RAJNISH GARG ADJ 
CHD

SH RAJNISH GARG ADJ 
CHD



Sr.No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate
Date of 

Registration

Date of Case 
Management 

Hearing

93 CHANDIGARH ARB 37/2020 M/S KARTAR SINGH VERSUS STATE OF HARYANA PURAN SINGH RANA 10.01.2020 19.12.2024

94 CHANDIGARH EXE 432/2021 KARTAR SINGH VERSUS STATE OF HARYANA RAJ KUMAR SYAL 03.09.2021 19.12.2024

95 CHANDIGARH BLUE BOX DRY CLEANERS VERSUS AVAIS KHAN HINEDRA PALSINGH 27.05.2024 20.12.2024

96 CHANDIGARH CIVIL SUIT 4/2022 VISHAL JINDAL VERSUS GURDHIAN LAL AJAY MEHRA 22.08.2022 20.12.2024

97 SH.RAHUL GARG, ACJM CHANDIGARH  194/2021 M/S GUJRAT VS. PB.FIN. MANDEEP SINGH KHILLAN 03.02.2021 28.01.2025

98 SH.RAHUL GARG, ACJM CHANDIGARH 195/2021 GUJRAT VS. PB. FINANCIAL MANDEEP SINGH KHILLAN 03.02.2021 28.01.2025

99 SH.RAHUL GARG, ACJM CHANDIGARH 2466/2018 IMPACT FOOD VS. M/S KWALITY ANIL AGGARWAL 13.08.2018 10.01.2025

100 SH.RAHUL GARG, ACJM CHANDIGARH 753/2017 M/S RAGAV VS. M/S EAST AJIT SINGH 05.05.2017 09.01.2025

101 SH.RAHUL GARG, ACJM CHANDIGARH 898/2016 NECTOR VS. NATIONAL VECC VISHAL KUMAR 18.05.2016 14.01.2025

102 SH.RAHUL GARG, ACJM CHANDIGARH 24/2018 ATULYA VS. SBI RAJESH KUMAR 08.01.20218 24.01.2025

103 SH.RAHUL GARG, ACJM CHANDIGARH 166/2019 B.S.DISTB. VS. CITY POTRAITS GURPREET SHARMA 23.10.2019 13.01.2025

104 SH.RAHUL GARG, ACJM CHANDIGARH 1169/2016 KWALS VS. INT.COMM. DEEPAN SHARMA 13.07.2016 07.01.2025

105 SH.RAHUL GARG, ACJM CHANDIGARH 425/2017 APEX METAL VS. MALWA GURDIT SINGH 16.03.2017 15.01.2025

106 SH.RAHUL GARG, ACJM CHANDIGARH 1531/2017 SIKKA INDIA VS. SAI CREATIONS RAKESH SHARMA 29.09.2017 14.01.2025

107 SH.RAHUL GARG, ACJM CHANDIGARH 803/2018 A.K.ADVT. VS. AMAR UJALA HARI OM CHOUDHARY 03.05.2018 08.01.2025

108 SH.RAHUL GARG, ACJM CHANDIGARH 1703/2017 NEW DADILA VS. SINGA BUILDER ARIF QURESHI 26.10.2017 13.01.2025

SH RAJNISH GARG ADJ 
CHD

SH RAJNISH GARG ADJ 
CHD

SH RAJNISH GARG ADJ 
CHD

COMMERCIAL 
SUIT 1/2024

SH RAJNISH GARG ADJ 
CHD



Court District Case No. Advocate Act Section

Amritsar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Barnala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Bathinda Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Faridkot Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Fatehgarh Sahib Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Fazilka Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Ferozepur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Gurdaspur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Hoshiarpur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Jalandhar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Kapurthala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Ludhiana Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Mansa Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Moga Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Pathankot Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Patiala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Rupnagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

SAS Nagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Sangrur Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

SBS Nagar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Sri Muktsar Sahib Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

Tarn Taran Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil

1 CHANDIGARH 1313/2019 SANDEEP SINGH 23.10.2019 11.12.2024

Form 6  (Punjab)
Contested Commercial cases disposed during the month of December, 2024

Sr.No
.

Petitioner Name Vs Respon-
dent Name

Date of 
Registration

Whether 
Urgent Relief 

was sought 
and Pre-

Institution 
Mediation did 
not take place 

(Yes/No)

Date of 
Decision

Days for 
disposal

Nature of 
Disposal 

(Contested/Settl
ed)

Date of execu-
tion of decree

Number 
of days 

for 
execution 
of decree 
from date 

of 
decision

SH RAJNISH GARG 
ADJ CHD

M/S MRG AUTO PVT LTD 
VERSUS M/S AXALTAS 

COATING
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